Central Administrative Tribunal, Principal Bench

Review Application No.225% of 20083
e ML AL RO 1676/2003
Original Application No.18Z5 of 2007

. New Delhi, this the 30th davy of December, 2005

Hon’ble'Mr.Justice V.S.Aggarwal,Chairman
Hon ble Mr.R.K. Upadhyaya,Member (A)

R.C.L. Bakshi,aged about 62 vears

- S8/0 late shri Tribhuwan Lal,

R/o Rahul Nagar,

At and Post. Siddhartha Nagar,

District Siddhartha Nagar, o

U, r. .2+ Applicant

(By Advdcate; None )
Versus
o Unlon of India through
The Secretary,

Ministry of Telecommunication,
New Delhi

I~

Chief General Manager, )
Northern Telecommunication,
Project Circle, North Zone,
New Delhi «»s. Respondents

O.R.D E R(ORAL)

Despite repeated notice and adjournment, there is
no  appearance., Review application must fail and is

dismissed For non-prosecution.
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( R.K. Upadhyava ) { V.S. Aggarwal )
Member (A) , Chairman
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